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Stock Account of 'Inputs' for use in or in relation to manufacture 

(Under Rule 9 of Cenvat Credit Rules) — November 2010 (2) 

Name of the Manufacturer: ARJAN DASS & SONS PVT LTD (U-III)  |  R.C. No.: AACCA1244AXD002 
Sl. 

No. 
Date Description of 

Inputs received 
Quantity 
received 

Particulars of Inv / 
A.R.1. / Bill of 

Entry No. & Date 

Name, address & Code 
No. of Manufacturer / 

Importer 

Range / 
Division / 
Custom 
House 

368 15/11/10 Non alloy strip 3.530 381 11/11/10 Eastern... Udyog 

369 15/11/10 " 14.620 31, 12/11/10 Sen Industries  

370 15/11/10 " 9.280 32, 12/11/10 "  

371 15/11/10 " 15.840 224 13/11/10 Viyash Steel Corporation  

372 20/11/10 " 10.120 8802 19/11/10 Steel Authority of India  

373 20/11/10 " 15.000 4625 23/09/10 / 598 
23/09/10 

M/s Steel & Structural 
Company 

Indian Alloys 

374 24/11/10 " 0.800 62 23/11/10 Satabdi Tie Up (P) Ltd. Kdk  

375 24/11/10 " 9.500 385 23/11/10 Eastern Iron Udyog Pvt 
Ltd 

 

376 24/11/10 " 17.930 593 23/11/10 Indian Alloys Fabricator  

377 25/11/10 " 15.050 73 25/11/10 Satabdi Tie Up (P) Ltd. Kdk  

378 25/11/10 " 14.850 74 25/11/10 " " 

379 25/11/10 " 14.260 75 25/11/10 " " 

380 25/11/10 " 14.760 76 25/11/10 " " 

381 25/11/10 " 14.900 63 23/11/10 " " 

382 26/11/10 " 16.400 64 23/11/10 Satabdi Tie Up (P) Ltd. Kdk  

383 26/11/10 " 21.100 65 23/11/10 " " 

384 26/11/10 " 12.300 66 23/11/10 " " 

385 26/11/10 " 16.400 67 23/11/10 " " 

386 26/11/10 Non alloy steel 14.390 77 25/11/10 " " 

387 27/11/10 " 14.890 78 25/11/10 " " 

388 27/11/10 " 15.150 79 20/11/10 " " 

389 27/11/10 " 17.100 68 24/11/10 " " 
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9.  These documents show that the goods in question have been 

received under proper Invoice issued in terms of Rule 9 of the CCR 
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